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ACT NO. XXVlll OF 1937. 

(Received the assent of the Governor General on the 
7th October, 1937.) 

An Act further to amend the Indian Securities Act, 1920, 
for a certain purpose. 

(REAS i t  is expedient further to amend the 
Indian Securities Act, 1920, to enable the Reserve WH" 

Bank of India to perform certain functions relating to the 
issue of duplicate, renewed, converted, consolidated or 
sub-divided securities ; It is hereby enacted as follo,ws :- 

1. This Act may be called the Indian Securities short title. 

(Amendment) Act, 1937. 

2. I n  sub-section (1) of section 10 of the Indian Securi- Amendment aection 10, of 
ties Act, 1920 (hereinafter referred to as the said Act), Act X of 1920. 

for the word " officer " the word " authority ", for the 
word " his " the word " its ", and for the word " him " 
the word " it " shall be substituted. 

7 'Amendment of 3. In  section 11 of the said Act, for the word " o@cer p aection 11 
in both places where it occurs, the word " authority"A~tX0fi920. 
fihall be substituted. 

4. I n  section 12 of the said Act and in the proviso Amendment section 12, of 
thereto, for the word " oBcer ", wherever i t  occurs, the Aot X of 1920. 

word " authority " shall be substituted, and for the word 
" him ", where it occurs for the first time, the word ' 5  i t  " 
shall be substituted. 

5. In  section 13 of the said Act,- 

(a) in sub-section (I),- 

Amendment of 
sectlon 18 
A O ~  x 01 1'020. 

(i) for the word " officer " the word " authorrty " 
shall be substituted ; and 

(ii) in clause (c), for the word " his " the word 
" its ", and for the word " he " the word " it " 
shall be substituted ; 

(b) in sub-section (2), for the word "officer", &t 

both places where it occurs, the word " authori- 
t y  " &all be substituted, and for the word 
' "himself ", where i t  occurs for the first time 

the words "direct one of its officers to " shall 
be substituted ; and 
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